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IN THE MATTER OF: 
 

Power2SME Pvt. Ltd.       …Appellant 

Versus   

Uttam Strips Ltd. & Ors.  …Respondents 
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For Appellant:  

For Respondent: Mr. Shivankar and Mr. K. Datta, Advocates. 

    

O  R  D  E  R 

13.01.2020  Post the appeal ‘For Admission (After Notice)’ on   31st 

January, 2020.  
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